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CP No.23/2012

Sh. Adesh Tandon, PCS now representing the applicant/petitioner,

Sh. Krishna Dev Vyas, CGSC for the respondent company.

Ld. PCS appearing for the petitioner, seeks liberty to file a rejoinder to the

counter affidavit, reply filed by the ROC. Hence, the liberty is granted.
Now, the matter be listed on 6™ October, 2017
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Dated:18.09.2017 Sri H.P. Chaturvedi, Member (Judicial)
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Kavva Prakash



